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-Norway to India nor any proposals 
al"e in view. A contract has, however, 
been siined between Oil and Natural 
Gas Commission and OILDECO 01 lior-
way for a limited study in formulatIng 
field development concepts for deep 
water 011 ftelds. 

Norms lor SettiDC up of a 
Radio Station 

4257. SHRI K. ARJUNAN: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state: 
the n0rms and criteria for selecting 
the location for setting up a Radio 
Station? 

THE MINISTER OF STATE FOR 
INFORMATION AND BROADCAST-
ING (SHRIMATI RAM DULARI 
SINHA): The location for a new radio 
station is decided upon keeping in 
view, inter alia the need for providing 
coverage to t'he uncovered pockets, th~ 
particular needs of tribal and border 
areas, the density of population, lIn-
guistic and cultural considerations, 
technical feasibility and the availability 
of resources. 
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Production 01 Antibiotics by Pablle.. 
Sector Undertakings 

4259. SHRI HARINATH MISRA:: 
Will the Minister of PllI'ROLEUM .AN~' 
CHEMICALS be pleased to state: 

(a) the name and location of each. 
public sector undertaking that pr~ 
duces antibiotics or other kinds of. 
drugs; and 

(b) the amount of investment, ~ 
nual turn over, and profit or loss ac-
CO:1nts of each of these undertakinv. 
dUr'ing the last five years? 

THE MI~ISTER OF PETROLEUM",. 
Cd:EMICALS AND FERTILIZERS· 
(SHRI VEERENDRA PATIL): (a) The 
names of the Public secror Undertak-
ings producing antibiotics and other 
drugs and the location of their factories.~ 
are as folIcws:-

Indian Drugs & Pharmaceuticals Ltd.-

Antibiotics Plant 
Synthetic Drugs 

Plant 
Surgical Instruments 

Plant 
Formulation Plant 
N~c~tinamide Plant 

H·ishikesb 

Hyderabad2 

Madras 
GurgaoR 

Muzaffarpur-

Hindustan Antibiotics Limited Pimp:.' 
Smi th Stanistreet Pharmaceuticals Ltd... 
Calcutta 

(b) The capital. employed, annud. 
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aurnover and proftt8!loss for the years 1974-75 to 1978-79 are liven below: 

Capital Annua 1 
Year employed turnover 

(Rs.lakhs) 

Profit (+) 
Losl (-) 

--~~~--~--~~-~~-~~-~~--~~ 1T,,~ian Drugs a~i PIl'lrrtuceuticals Limited ---------------

1974-75 

1975-~6 

197&-77 

.J977-7P. 

1 'l7B-7t) 

:J-lindurtan Antihiot7(\ Limlled 

1974-75 

1975-76 

1976-77 

1977-78 

1978-79 

:Smith Stain1,street Phurnl.acettticals 
Limited 

This company was nationalised on 
'1..10.1977 and investment as on 31-3-1979 
was Rs. 330.74 lakhs. The turnover and 
net profit during the period 1-10-1977 

"tc 31-3::19"'79 were Rs. 671.91 lakhs and 
~Rs. 8.5 lakhs (approx.) respectively. 
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Opening of New High Courts to elear 
pendiDI' CaBell 

4261. SHRI BALASAHEB VIKHE 
PATIL: Will the Minister of LAW, 
JUSTICE AND COMPANY AFFAIRS 
be pleased to state: 

(8) whether Government, taking in-
to account the huge number of pend. 
ing cases, are considerinl the need to 




